FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF NITYA REALTRECH PRIVATE
LIMITED

RELEVANT PARTICULARS

—_

Name of corporate debtor

Nitya Realtech Private Limited

Date of incorporation of corporate debtor

17.09.2009

Authority under which corporate debtor is
incorporated / registered

Registrar of Companies-Delhi

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U70109DL2009PTC194433

Address of the registered office and
principal office (if any) of corporate
debtor

220, Opposite Veternity Hospital Village
Burari, Delhi-110084, India

Insolvency commencement date in

respect of corporate debtor

05.08.2022 (Copy of Order was received
on 09.08.2022)

Estimated date of closure of insolvency
resolution process

01.02.2023 i.e. 180 days from the date of
commencement of  CIRP  being
05.08.2022

Name and registration number of the
insolvency professional acting as interim
resolution professional

Sanyam Goel
Reg. No. IBBI/IPA-002/1P-
NO00138/2017-18/10397

Address and e-mail of the interim
resolution professional, as registered with
the Board

Address: Unit No. 110, First Floor,
JMD Pacific Square, Sector 15, Part II,
Gurugram-122001, Haryana, India
E-mail: goelsanyam @ gmail.com

10.

Address and e-mail to be used for
correspondence  with  the  interim
resolution professional

Address: Unit No. 110, First Floor,
JMD Pacific Square, Sector 15, Part II,
Gurugram-122001, Haryana, India
E-mail:

cirp.nityarealtech @ gmail.com

11.

Last date for submission of claims

23.08.2022 i.e. 14 days from the date of
receiving of copy of Order of Hon’ble
NCLT New Delhi Bench IV at New Delhi
1.e.09.08.2022

12.

Classes of creditors, if any, under clause
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Yes

Covered under section 5(8)(f) of the
Insolvency And Bankruptcy Code, 2016
i.e. Allottees under a Real Estate Project




13. | Names of Insolvency Professionals | Mr. Aishwarya Mohan Gahrana
identified to act as Authorised | Mr. Vikky Dang
Representative of creditors in a class | Mr. Pramod Kumar Gupta
(Three names for each class)
14. (a) Relevant Forms and a) Web link:
https://www.ibbi.gov.in/home/downloads

Physical Address: Unit No. 110, First
Floor, JMD Pacific Square, Sector 15,
Part II, Gurugram—122001, Haryana,

Indi
(b) Details of authorized nda
representatives b)
are available at: 1. Name: Aishwarya Mohan Gahrana

Reg No.: IBBI/IPA-002/IP-
NO00135/2017-2018/10351

Add: 4, Birbal Marg, 2nd Floor,Jangpura
Extension ,New Delhi10014

Email:

aishwaryam_gahrana@ yahoo.com

2. Name: Vikky Dang
Reg No.: IBBI/IPA-003/00359/2021-
2022/13763
Add: B-11, Near Mangal Bazar
Gurudwara, Vishnu Garden, New Delhi-
110018, Mangal Bazar, Vishnu Garden ,
Near Mangal Bazar, Gurudwara Delhi-
110018
Email: vikkydang @ gmail.com

3. Name: Pramod Kumar Gupta
Reg No.: IBBI/IPA-001/1P-
P01329/2018-2019/12075
Add: B-1/10, Lower Ground Floor,
Hauz Khas, Delhi ,110016
E Mail: variety.financial @ gmail.com

Notice is hereby given that the National Company Law Tribunal New Delhi Bench IV at New
Delhi has ordered the commencement of a corporate insolvency resolution process of the Nitya
Realtech Private Limited on 05.08.2022, Copy of Order was received on 09.08.2022.

The creditors of Nitya Realtech Private Limited, are hereby called upon to submit their claims
with proof on or before 23.08.2022 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed



against entry No.13 to act as authorised representative of the class [allottees under real estate
project] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

e

Saﬁyam Goel
Interim Resolution Professional
Reg. No. IBBI/IPA-002/TP-N00138/2017-18/10397

Date: 10.08.2022
Place: Gurugram
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E-AUCTION SALE HOTICE

E-Auction for Sale of Assets of Woolways (India) Limited [in Liguidation)
(Regd. O A-2, Basement Frant Side, East ol Kalash, New Delhi 190085)
Under Insotvency and Bankrupicy Code, 2016
Matice is harahy given 1o the puldic in general under e Insahency and Bankruptcy Code, 2096 and
regutations framéd thereunder, thal the assets properties in table heosn below, wil be sold by E-Auclion

throwgh E-Auction pratiorm: hips: neiauction. awctiontigerngt

| Diata ard Time of E-Auction Bupguist 26, 2022 between 11:00 AM to 04:00 FM ]l
Lt Db dar sudbamission al Bid Lag! Dt for submession of Bad Documents & |
Document & EMD ENID: Auguest 23, 2022 bebwean 10:00 AM to 04:00 PM
Inspection Date & Tims From fugust 11, 2022 to Augusd 23, 2022 betwesn {

1000 AM f0 0400 P, Conlact Pesson
Sajeve Bhushan Deora, Moblle: +91 981159 03450
Assels” Reserve Price | EMD Amouwnt

Led- 1: Inventory (Ready-made garmends and accessores)
Gaarmesls and aoeessones (oo and unstiched garments, socks,
beits. shoes, et hing &t Plol Mo, 217, Industial Area-a, | Rs. 11,2193
Ludhiara, Purigh 141003 Tha inlending bicdar can bid far cne | {for gl Sub-Lods)
or mona Sub-Lots out of 1-38 Sub-Lots (containing 500 piecas
in gach Sub-Lof). Sub-lot numbers are identified at the
lacatian,
Lid- 2: OMice Eguipmenl! Movable Assets [Prirdar (3 nod |,
Ceaskiop (& ros, ). Printer cum Scarmer (1 ne.), Scanner {1 nog) | Bs 1,068,000 Rs. 10,800
situabad and instalied &t Plot Mo, 217, Industrial Area A, Ludhiana | {fer all Sub-Lats) | Gor all Sub-Lois)
Purigab 141003 |
Lot 3; Immowable Asset [Freehald Land): Agrodlame Gand
gibuated at Village Machhewara, Hadbast Me. 75 Tehsil
Machhiwara, Districl Ludhiana. Khevet Mo, B82836, Khatauni
Mea. 1081 Bhasra Mo, TTAIBRZ (6-10], 17813 [7-10); Area: 4
Farial, 1 0 vaca Plod

* Becuity Inferestof Banks Financial Craditors of the GO aver all Rems of ass21s Ested hereinabove was

relingished in favour of the liqEdation estate of the GO, Duties and Taxes as appBcable oneach Lot will

e gxtra

Terms and Conditicn of the E-fuction are as under

1. This E-Auction Sale Notica is for infarmation of the Intending Biddar(z). wha inténd bo participate in

sale alassels of Woolways (Inds) Limited {In Liguidatson) threugh E-Suctan

2. E-fwction wil be conducted on A% 1S WHERE IS BASIS, A5 I%. WHAT 15 THERE |5 BASIS, AS Is

WHATEVER THERE 15 BASES AND WITHOUT RECOURSE BASIS™ thraugh service provider, Ms e-
Procurement Technolegies Lim&ed- Auction Tiper [Auchoneer),

3. This E-auclion Sale Nolice shoukd be read in canjunclion wilh the E-Auction Process and Assals

Information Documen corfaining detals of fhe Azzets and Properties of the GO0 under E-Auclion, E-

Aucsion Bid Form, Dectaration and Undertaking Form, and General Terms and Conditans of the E-

Fs. 112,163
(for all Sub-Lots)

s 32,55,300 Fs. 3,325,530

Tha comtact mobila number = +91 9811903450 Technical support can b= reached at +97 97227

Regd. Office:- 9th Floor, Antriksh Bhavan, 22, K G Marg, New Delhi-110001.
Phones:- 011-23357171, 23357172, 23705414, Website: www.pnbhousing.com

@ pnb Housing

Finance Limited
| Ghaziabad Branch ;- PN Housing Financs Lemsled, LG Floor %G Bata Towsr, Plol na 10 Sechor - 3, Vasundhara, Ghaziabad (UP) - 20701

POSSESSION NOTICE (FOR IMMOVABLE PROPERTYI/IES)

[Whereas the undersigned being the Authorised Officer of the PNB Housing Finance Litd, under the Securitisation and Reconstruction of
|Financial Assels & in complance of Rule 8{1) of Enforcement of Security Interest Act, 2002, and in exerciss of powers confemred under
(saction 13(12) read with Rule 3 of the Sacurity Interest (Enforcament) Rules 2002, issued demand notices on the data mentionad against
{each account calling upon the respective bomowerls to repay the amount as mentioned against each account within 60 days from the date of
{nolice{s)idate of receipd of the said noficers, The bormower’s having faisd to repay the amount; notice 15 hereby geven ba the borrowens and
(the public in general that the urdersigned has laken possession of the properylias describad herein beiow in exercise powers confierred on
{himuther under Section 13(4) of the said Act read with Rule B of the said Rules on the dates mentioned against @ach acoount. The bormowers's
{in particular and the public in general is hereby cautioned not o deal with the propertyies and any dealing with the property/lies will be subject
(o the charge of PNB Housing Finance Lid, for the amount and inberest thereon as per loan agreemeant. The bomrowers' attention is imited fo
i provisions of Sub-gection (B of Section13 of the Act, In respectof time available, to redeem the secured assels.

Mame of the

| Loan Diate of Dale of fo

| 51, Borrower/ . Descriplion af the

| Account Demand Amount Dutstanding Possession L

o mbear CE Ijl;';r:mr.l Notice Taken Property/ies Morigaged

| 1. [HOU/GHA/O(Mr. Ashish Verma| {d-Jul21 |[Rs.43,71,184.86/-(Rupees Forty 09 08,2022 Al that part and parcel of propery no- B-812,

JYEGEITI |(Borrower] & Three Lakhs Seventy One Thousand| (Symbaolic) {8 Tower B, Ajnara Le-Garden Phase |, Piot
BO: Mrs. Mano Verma Ciné Hundred Eighty Four and Sixly Mo-GH-02, Sector-16, Noida Ext, Near, Ajnara

Ghaziabad |(Co-Borrower Six Paisa Only) as on 08-07-2021 Homes, Noida, Uttar Pradesh, India- 201301

- Place: NCR, Dated: 09-08-2022 Authorized Offices, (Mis PNB Housing Finance Lid.)

NATIONAL CEREALS PRODUCTS LIMITED
CIN: L99999HP1948PLCO01381
Regd. Office: Solan Brewery (P.0.) Shimla Hills {(H.P.)
Website: nationalcereals.com, Email: ncp@nationaleereals.com, Tel: 01792-230222

UNAUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2022
(Rs. In Lakhs)

PMC FINCORP LIMITED

CIN: L2T1080P1985PLCO0GS9E
Regd Office:- B-10 VIP Colony, Civil Lines Rampur UP-244901
Corp Office:- 201 & 202 Second Floor Rattan Jyoti Building, 13, Rajendra Place, New Delhi-110008

Ph: 011-47631025, 26, 27 Email: compEances@pmchincorp.com website: www.pmcfincorp.com

Extract of Standalone Unaudited Financial Results for the quarter ended 30" June, 2022
(Tin Lacs except EPS)

Quarter Ended ‘Year Ended
Particulars 30,06.2022| 31.03.2022 [30,06,2021| 31.03.2022
Unaudited| Audited |Unaudited| Audited
Tedal Incorme from Opesation (Met) 217.63 4732 B1.23 T3B.14
Met Profit{Loss) from the Ordinary Activities after Tax 75.63 | (102.49) 45.76 181.26
Net PrafitijLoss) for the pericd afler Tax (after Extraordinary items) 7563 | (102.489) 4578 | 18126
Total Comprehensive Income for the period (Comprising of ProfitiLoss and other 179.38 | (13391) | 4134 | 21892
Comprahensive Incoms)
Equity Share Capital 534061 | 50061 | 500061 | S080.61
Reserve (axcluding Revaluation Reserves as shown in the Balancs Sheet of A0763 | 228050 | 212500 [ 2.2680.50
Preavious year)
Eaming Per Share (before extraordinary items) (of Rs. 1/- each)
Basic: 0.03 {0.03) 0. 0.04
Diluted 0.03 10.03} 0. 0.04
Earning Per Shara (afler extraordinary items) (of Rs, 1/- sach)
Basic: 0.03 {0.03) 0.01 0.04
Dilvted ; 0.03 {0.03) 0.0 0,04

Mote: The above iz an exiracl of the detailed format of Quarter ended 30006.2022 Unaudited Financial Resulis filed with the Stock
Exchange under Requlation 33 of tha SEBI (Listing and other Disclosure Requirments) Regulation, 2015, The Full forrmat of the Quarler
ended Financial Results are avadlable with Stock Exchange website wwwbseindiacom and on the Comapny's website
www.pmcfincorp.com. The Detailed Unaudited Financial Results for the Quarter Ended 30.06.2022 have been reviewed by the Audit
Committee and approved by the Beard of D&ectors in their respective mesting held on 10.08.2022. The figures of the pravious
period’year have been regrupedirecast, wherever considered necessary, to confirm fo curment vear classificalion.

Resolution Professional E-mail: cirp.nityarealtech@gmail.com

11.| Last date for submission of claims 23.08.2022 i.e. 14 days from the date of receiving
of copy of Order of Hon’ble NCLT New Delhi Bench

[V atNew Delhii.e.09.08.2022

12.|Classes of creditors, if any, under clause(B)| Yes, Covered under section 5(8)(f) of the Insolvency

z_glﬂéﬂ '=|1r|l.'..11hu I.'-!'I‘:'I.il id for cormunications are, inaoalways skddEgnailcom and <L, Quarter Quarter Quarter |Year Ended For PMC FINCORP LIMITED
4, The Liquicisior reserves right to withdraw from E-Auction any of the aforementioned Loy or 2 Sub- No. PARTICULARS Enged. | Baded | Enoed. |[SL0SZHC2 5d/-
Let at army time prier to Close of Day for submission of Bid Documents, and any Intanding Biddar(z) 30.06.2022| 30.06.2021|31.03.2022| (Audited) Place ; New Delhi RAJ KUMAR MODI
5'!%:";‘:5 no righl's or ciams against the Lol's or Sub-Lots in the svent of afarsmentioned 1. | Total Income from Operations (net) &0.63 12.50 23.04 | 156.57 Date : 10.08.2022 Managing Director
Wil el =
5 1h-.':,:lﬂnnrl;cﬂ'n mnHHIEI:I by the Ir::tlegﬁn:l E-gr:erllanédnauclwlnmmucmn :én:-'-ﬁ;:les -::lennh:nltewa 2. | Net Profit/Loss for the period (before tax,
and corditinns of E-fusction, and the Imending Bidder i expected 1o read the Bid Form carefully and { { i
suberat the Bid Farm with EMD befare participating in the E-Auction. ; En{:Eptthn?I aﬂd:ﬂr Ext I‘Eﬂl‘ﬂ;‘l&bl"g,;_!T.Emﬂ ':2‘14} ia'??} {E'EE:I “E'?E] - -
Sajewe Bhushan Deora, Liquidatcr 3. | Net Pront/Loss for the period before tax M h F d l_ t d
- Hﬁ;ﬂmmﬁgm stll?.ﬁlphlﬂlf?ﬂﬂ%mmm# (after Exceptional and/or Extraordinary items)| (2.14) (8.77) (3.56) | (16.72) o aM . Ia? I!ﬂ S gﬂl{ Gs , IIII;'I! Dem- Lo
Aukdne3s: B06, Mew Delhi House, 27, Barakhamia Road, Mew Deihi-110001 4 Net Prﬂlﬁtj'll_DSS for the P'E'riﬂll:f after tax i ce: M-1%, Lst Floar, Lol arket, Greater kallash-il, New Leih)-
Diate: 1008 2022 Email 1D); jn, woohames sh il cor; 5ai8 I A, GIHT : . . , : y . : IS Akl s : s ; . ;!
Place: New Dakhi s Contact No.: +51 26110 03450 (after Exceptional and/or Extraordinary items)| (2.14) (8.77) {3.56) (16.72) et L L 4310”"%,5 mf:;;;;%%g;?;i;gﬁd;a?m Wispaln: Wi matpantdacs Eom
FORMA 5. | Total Comprehensive Income for the period " . :
1L . ! g ] 0 3 ) Bg g . y ] o Ju 3
~ PUBLIC ANNOUNCEMENT _ (Comprising Prafit/ (Loss) for the period Statement of Unaudited Financial Results for the quarter : |'Ide 30-06-2022 .
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India ft d ather C h i (A5, in Lakhs, Unless Otherwise Stated)
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) (after tax) and other Comprehensive income
(after tax) (2.14) (8.77) (3.56) | (17.45) = Quarter Ended | Quarter Ended Year Ended
6. | Equity Share Capital 13.15 13.15 13,15 13.15 No. Farsculars 30/06/2022 | 30/06/2021 31/03/2022
- | Name of corporate debtor itya Realtech Private Limite : eserves (excluding Revaluation Reserves as naudite naudite udit
1.|N f te debt Nitya Realtech Private Limited 7. |R {excluding Revaluation R Unaudited Unaudited Audited
2. | Date of Incorporation of corporate debtor] 17.09.2009 Shm:.rn in the Audited Balance Sheet of the €97 19 | £09.64 c92 19 | 592 19 1 | Total income from operations 38.23 9.00 52.17
3. | Authority Under Whigh corporate debtor | Registrar of Companies-Delhi F'FEU'_DUS yedl. ' £ : L Net Profit / (Loss) for the period
ls Incorporated / Registered 8. | Earning Per Share of Rs. 1/- each) _ 2 | |before Tax, Exceptional and/or Extraordinary items) 47.84 (.20 20,19
4.| Corporate Identity No. / Limited Liability | U70109DL2009PTC194433 (for continuing and discontinued operations)- et Frof / [Lass) for the.piriod before tax
Identification No. gf corporate debtor Basic (Rs.) (0.16) (0.67) (0.27) (1.27) 3 (sfisr Extaptip nﬁt Shidiior Extra&rdinaw tems) 27.84 (3.30) 20,19
5. [Address of the Registered Office and 220, Opposite Veternity Hospital Village Burari, Diluted 2 ] : :
Principal Office (if any) of corporate debtor | Delhi-110084, India iluted (Rs.) [0.16) | (0.67) (0.27) | (1.27) g | Net Profit / {Loss) for the period after tax 28,10 (0,10} 15.45
6. [Insolvency commencement date in [05.08.2022 (Copy of Order was received on] NOTES: . . . . . . (after Exceptional and/or Extraordinary items}
respect of corporate debtor 09.08.2022) L. ;he alh':t:we I; ;nrifn?::c[taﬂih% deta 'Lfg :ﬁrmgj nlfﬂuartirlv Fl_nancnaftl‘aegulﬂlﬁﬁd MEHT %Eﬂcllg EITc{haﬂﬂE:s urnﬁsr Total Comprehensive Income for the peried
. . . egulation 33 of the isting an er Disclosures Requirements) Regulations e full format of the i : i
7. | Estimated date of closure of insolvency 101.02.2023 i.e. 180 days from the date of Quarterly Financial Results are available on the Stock Exchange website(s) on which the Company’s shares are 3 [CC;H&:SIHE S ‘:LI:L?SSI:I Flﬂr ! epe rrmd iaﬂer a el 10.10) oo
resolution process commencement of CIRP being 05.08.2022 listed, namely www.cse-india.com (CSE) and Company's website www.nationalcereals.com an er Comprehensive Income [after tax)]
g.[Name and registration number of the( Sanyam Goel 2. Previous period's figures have been recast, wherever necessary. BY ORDER OF THE BOARD & | Equity Share Capital 220.07 320.07 320.07
*[Insolvency Professional acting as Interim| Reg. No. IBBI/IPA-002/IP-N00138/2017- cd 5 | Reserves (excluding Revaluation Reserve) as shawn 1473.82
Resolution Professional 18/10397 ) PUSHPA MOHAN in the Audited Balance Sheet of the previous year :
9.[Address and e-mail of the Interim|Address:UnitNo. 110, First Floor, JMD Pacific Square, Place; Ghaziabad MANAGING DIRECTOR Earnings Per Share (of Rs. 10/- each)
R%s]?rl]uhgn Fc’irofessmnal, as. registered|Sector 15, Part I, Gurugram-122001, Haryana, Inda Date : 10.08.2022 DIN:- DD229726 8 | (for continuing and discontinued aperations)
with the Boar E-mail: goelsanyam@gmail.com 1. Basic: 0.80 (0.00) 0.44
10.{Address and e-mail to be used for Address:Unit No. 110, First Floor, JMD Pacific Square, . .
correspondence with the Interim Sector 15, Part Il, Gurugram-122001, Haryana, India Tiote: 2: Dilubed: Lt 10.00) 0.44

ARAVALI SECURITIES & FINANCE LIMITED

CIM - LET120HR1980PLCO39125
REGD OFFICE: PLOT Mo.136. 4* FLOOR, RIDER HOUSE, SECTOR 44, GURGADMN-122003, HARYANA
Email: infei@aravalizecorities.com, Wehsite: wwhw_ aravalizecurities.com

| STATEMENT OF STANDALONE UNAUDITED FINANCIAL RESULTS

has ordered the commencement of a corporate insolvency resolution process of the Nitya Realtech
Private Limited on 05.08.2022, Copy of Order was received on 09.08.2022.

The creditors of Nitya Realtech Private Limited, are hereby called upon to submit their claims with
proof on or before 23.08.2022 to the interim resolution professional at the address mentioned
againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13
toactas authorised representative of the class [allottees under real estate project]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 10.08.2022
Place: Gurugram

Sd/-

Sanyam Goel
Interim Resolution Professional

Reg. No. IBBI/IPA-002/IP-N00138/2017-18/10397

FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PROVIEW INFRASTRUCTURE PRIVATE LIMITED
~ VAN DAR -

A

1. | Name of corporate debtor Proview Infrastructure Private Limited

2. | Date of Incorporation of corporate debtor|04.07.2008

3. | Authority Under Which corporate debtor | Registrar of Companies-Delhi

Is Incorporated / Registered

4.| Corporate Identity No. / Limited Liability | U45200DL2008PTC180512

Identification No. of corporate debtor

5. |Address of the Registered Office and
Principal Office (if any) of corporate debtor

6. | Insolvency commencement date in
respect of corporate debtor

7. | Estimated date of closure of insolvency 01.02.2023 i.e. 180 days from the date of
resolution process commencement of CIRP being 05.08.2022

8 Name and registration number of the| Sanyam Goel

"|Insolvency Professional acting as Interim| Reg. No. IBBI/IPA-002/IP-N00138/2017-
Resolution Professional 18/10397

9.|Address and e-mail of the Interim]Address:UnitNo. 110, First Floor, JMD Pacific Square,
Resolution Professional, as  registered | Sector 15, Partl, Gurugram-122001,Haryana, India
with the Board E-mail: goelsanyam@gmail.com

10.{ Address and e-mail to be used for Address:Unit No. 110, First Floor, JMD Pacific Square
correspondence with the Interim Sector 15, Part ll, Gurugram-122001, Haryana, India
Resolution Professional E-mail: cirp.proviewinfrastructure@gmail.com

11/ Last date for submission of claims 23.08.2022 i.e. 14 days from the date of receivingl

220, Opposite Veternity Hospital Village Burari,
Delhi, North Delhi-110084, India

05.08.2022 (Copy of Order was received on
09.08.2022)

of copy of Order of Hon’ble NCLT New Delhi Bench
[V atNew Delhil.e.09.08.2022

12.{Classes of creditors, if any, under clause(B)|Yes, Covered under section 5(8)(f) of the Insolvencyl
of sub-section (6a) of section 21, ascertained|And Bankruptcy Code, 2016 i.e. Allottees under a
by the Interim Resolution Professional Real Estate Project

13./Names of Insolvency Professionals identified|Mr. Aishwarya Mohan Gahrana
to act as Authorised Representative of creditors |Mr. Vikky Dang
in a class (Three names for each class) Mr. Pramod Kumar Gupta

14./(a) Relevant Forms and a) Web link: https://www.ibbi.gov.in/home/downloads
(b)Details of authorized representatives  |{Physical Address: Unit No. 110, First Floor, JMD Pacific
are available: Square, Sector 15, Part Il, Gurugram—122001
Haryana, India

1. Name: Aishwarya Mohan Gahrana

Reg No.: IBBI/IPA-002/IP-N00135/2017-2018/10351
Add: 4, Birbal Marg, 2nd Floor,Jangpura Extensio
,New Delhi10014

Email: aishwaryam_gahrana@yahoo.com

2. Name: Vikky Dang

Reg No.: IBBI/IPA-003/00359/2021-2022/13763
Add: B-11, Near Mangal Bazar Gurudwara, Vishn
Garden, New Delhi-110018

Email: vikkydang@gmail.com

3. Name: Pramod Kumar Gupta

Reg No.: [BBI/IPA-001/IP-P01329/2018-2019/12075
Add: B-1/10, Lower Ground Floor, Hauz Khas, Delh
,110016

E Mail: variety.financial@gmail.com

Notice is hereby given that the National Company Law Tribunal New Delhi Bench IV at New Delhi
has ordered the commencement of a corporate insolvency resolution process of the Proview,
Infrastructure Private Limited on 05.08.2022, Copy of Order was received on 09.08.2022.

The creditors of Proview Infrastructure Private Limited, are hereby called upon to submit their claims
with proof on or before 23.08.2022 to the interim resolution professional at the address mentioned
againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice o

authorised representative from among the three insolvency professionals listed against entry No.13
toactas authorised representative of the class [allottee under real estate project]in Form CA.
Submission of false or misleading proofs of claim shall attract penalties.

Date: 10.08.2022
Place: Gurugram

imanci

Sd/-

Sanyam Goel
Interim Resolution Professional

Reg. No. IBBI/IPA-002/IP-N00138/2017-18/10397

.ep‘.in

of sub-section (6a) of section 21, ascertained|And Bankruptcy Code, 2016 i.e. Allottees under aj = = i ;
by the Interim Resolution Professional Real Estate Project FOR THE QUARTER ENDED 30" JUNE, 2022 e Ts' il h:s;
13.[Names of Insolvency Professionals identified|Mr. Aishwarya Mohan Gahrana sl ; Quarter sn B
o act as Authorised Representative of creditors| Mr. Vikky Dang I Particulars 30/06/2022 | 31/03/2022 | 30/06/2021 | 31/03/2022
in a class (Three names for each class) Mr. Pramod Kumar Gupta ; {Unaudited)| (Audited) |{Unaudited)| {Audited)
14./(a) Relevant Forms and a) Web link: https://www.ibbi.gov.inhome/downloads 1 | Total income 19.00 260 130,85 A58 54
(b)Details of authorized representatives ~[Physical Address: Unit No. 110, First Floor, MDYy |3 | et Prafit/ [Lass) for the peried before fax 877 (7.80) 86,74 226 60
are available: Pacific Square, Sector 15, Part Il AL o ;
' Gurugram—122001, Haryana, India (before Exceplional andior Exiraordinary items)
1. Name: Aishwarya Mohan Gahrana 3 | MeiProfit! {Loss) for the period before {ax {377 (7.80) 9674 226,60
Add: 4, Birbal Marg, 2nd Floor,Jangpura Extensionf ; = e P = , et
New Delhi10014 4 | Mat Profit/ (Loss) for the period after tax, (B.7T) (23.89) 88.77 165.04
Email: aishwaryam_gahrana@yahoo.com [after Excaplional andior Extracrdinary itams)
2. Name: Vikky Darig o b e e R e oI T e s
Reg No. IBBIIPA-003/00350/2021-2022/13763 . | Total Comprehensive Income fof the ﬁ':[d [Comprising ProfitLoss) for the|  (8.71) (26.28) 69,82 6261
Add: B-11, Near Mangal Bazar Gurudwara,Vishnuj E.E"'_:’d \after tax} E_‘"d the comprehensive Income {after lax)
Garden, New Delhi-110018, & | Equity Share Capital 1515.38 1515.38 1515.38 1515.38
Email: vikkydang@gmail.com 7 | Reserves (excluding Revaluation Reserve as shown in the Balance Shest 1499 97
3. Name: Pramod Kumar Gupta e e
Reg No.: IBBI/IPA-001/IP-P01329/2018-2019/12075 Ol Previous yedr| .
Add: B-1/10, Lower Ground Floor, Hauz Khas, Delhif | & | Earnings Fer Share (of Rs. 100- each)
110016 P , Basic : Rs (0.06) Rs 016 | Rsi0.5%) Rs 1.00
E Mai: variety financial @grmail.com Dilutes R (0.06) Rs016 | Re(D59) | Rs1.00
Notice is hereby given that the National Company Law Tribunal New Delhi Bench IV at New Delhi NOTES -

1 The abowe is the extract of the detailed format of audited fnancial resulls for the guarter endad 30th June 2022, filed with Stock Exchanges
under Reguabion 23 of the SEBI [Listing Qbligations and Disclosure Reguirements) Reguiations, 2015, Thefull inrmat of the audited finencial
results are available on tha wabsite of BSE Limited (www bseindia com) whara the securiies of the Company is lisled and on e wabsite of
the Company at www.aravalisecurities.cam

2 The above financial resulls have been preparad in accordance with Indian &coounting Standards ('Ind A3') prescrbed under Seclion 133 of
the Companies &ct, 2013 ("the Act”), having regard to the recognition and measurement principles laid down in ind A5 34 "Interim Financial
Reporling™ and efher recognized accounting praclices generally accapted in India and in compliance with Regulation 33 of the SEBI (Listing
Dbbgations and Disclosure Reguirements) Regukations, 2015 (the "Listing Regufations”).

3  The gforementioned sudited result ofthe company for fhe quarier ended 30th June 2022 have been reviewed by the Audit Committee and
appraved by the Board of Directors in thair meating hald an 10t AugusL 3022,

4  The Statutory Auditors of the Company have camred out limited review of the aforementioned enaudited Financla! result of the comgany for
the quarterended 300h June, 2022 and has grven unmiodified conion on the same.

5 Provision for taxation under Income Tax Act, 1967 has bean made basad on the anticipated taxable ncome for the vear as awhole.

E The Company's operations at present are confined to anly cne segment ie. providing Financial and Other Advisory Services and accorgngly
thare are no separala reporlable oparaing segrmeants as pes ind A5 108 - Opertaling Seqrments.

T Thefigures for the quarter ended 213t March 2022 are the batancing figures being difference between the sudited figures in respect of year
endad 1151 March 2032 and the publised year io dele Bgures upbo the fhird guarter ended 315t December, 202 1 of the relevant fnancial year,

B The Figures of the pravicus quaseryvear have been regrouped | rearrangad whenavear nacassany, inordes o make them comparable.

By arder of the Board
For Aravall Securities & Finance Limited
Sdi-
Diate : 107 Ay, 2022 Ranjan Kumar Poddar
Place : Gurgaon, Chairman & Managing Director
T HINDUSTHAN URBAN INFRASTRUCTURE LIMITED
a CIM ¢ L313000L1959PLC0O03141
— Reqd. Office: Kanchanjunga, Tth Floor, 18, Barakhamba Road, New Dalhi - 110001
- www.hindusthanurban.com, Phone: 011-23310001 (5 Lines), E-mail:investorsizhindusthan.co.in

Extract of Un-audited Standalone and Consolidated Financial Results for the Quarter ended 307 June, 2022
[ in Lakhs except per share data)

1. The abowe financial results have been reviewed by the audit committee and taken on record by the board of directors
inits meseting held on 09th August, 2022,

2. The above is an extract of the detailed format of Quarterly Fimancial Results filed with the Stock Exchanges under
Regulation 33 of the SEBI |Listing and Other Disclosure Requirements) Regulations, 2015, The full formats of the
Quarterly Financial Results are available on the Stock Exchange website wwhw bseindia,.com and the company's
website www.mahaanfoods.com. For Mahaan Eoods Limited

sdf-

Sanjeev Goyal
Managing Director
DIM:00221099

Place: Mew Delhi
Date : 09/08,2022

VAMA INDUSTRIES LIMITED

CIN: L72200TG1985PLC041126
Regd, O, Ground Figor, 8-2-2481 /77812 13, Block-8, Lakshmi Towers,

Magarjuna Hills, Punjaguiia, Hyderabad - 500082
Fhona No. +91-40-6684 5534, Fax No. 4+91-40-23355821
Email id; servicesi@vamaind.com, website: www.vamaind,com
Extract of Unacdited Consolidated Financial Resulls for the Quarter Ended 30" June 2022

A3 in Lakhg exbent RS
3. Quarter Ended Year Ended Quarter Ended
No Particulars 30.06.2022 31.03.2022 30.06.2021
Unawdited Aundited Unaudited
1 | Total income from operations {(net) 143.72 1,689.78 213.39
Met Profit / (Loss) fior the period (before Tax, Exceptional
___|and/or Extraordinary tems) (2.03) 4.44 12.38
3 | Net Profit / (Loss) for the period before Tax (after
Exceptional and/or Extraordinary tems) (2.03) 4,44 12.38
4 | Net Profit / (Loss) for the period after Tax (after
Exceptional and‘or Extraordinary items) {1.51) 5.15 11.58
5 |Total comprehensive income for the period [comprising
profit / (loss) for the period (after tax) and other
comprehensive income (after fax)] {1.51) 515 11.58
6 | Equity Share Capital 1,050.80 1,050.80 1,050.80
¢ | Earnings Per Share (Face value of Rs. 2/~ each) for
continuing and discontineed opearations
Basic; - 0.01 0.02
Diluted: 0.01 0.02
Notes:
1. Summarised unaudited standalone financial results of the company i5 as under
g Quarter Ended Year Ended Quarier Ended
Hﬁ Particulars 30.06.2022 31.03.2022 30.06.2021
Unaudiled Audiled Unaudiled
1| Tolal mcame from aperafions 112,28 1.574.83 184.87
2 | Met profit before tax (11.649) 9.15 1.03
3 | Mat profit after fax (11,17} 0,86 0.76

2. The financial results have been reviewed & recommeanded by the audit commitiee of the board and approved by the board of diractars at their
meeting held on 107 Aug, 2022

3. The abdwe is an axiract af the detailed format of Quarfarly Fnancial Resulls led with tha S80ck EBachanps wadar Ragulations 33 of the SEBI
iListing Ob&gatians and Desclosire Requremants) Regulations, 2015, The full farmat of tha Quartery Financial Rasuls are availabls on
company's website at wew.vamaind.com and on the stock exchange website www.bseindia. com Far Vama Indusiries Limited

Diate: 10,08, 2022 ad/- W Afchyula Rama Raju

STANDALONE CONSOLIDATED
Sr ; Quarter ended Yeoar Ended Quarter ended Year Ended
np Particulars
. June 30, 2022| Mar 31, 2022| June 30, 2021 Mar 31, 2022 June 30, 2022{ Mar 31, 2022 June 30, 2021 Mar 31, 2022
!_ (Unaedited) | (Audited) | (Unaudited) | (Audited) | (Unawdited) | {(Audited) | (Unawdited) | (Audited)
1. | Tatal income fram I & H6E. 24 67430 | 2892217 | 14,574 84 16,908.5% | 17 576 B4 73, 9B8E &1
| operations
2, | Net ProfitLoss) for the)  (443.36) [346.12) (B52.16) | (2.040.95) | (1469.44) [ 1,536.52) 80555 {361,05)
| period'yeaar (bafore fax
Eard Exceptional itams)
3 | Met ProfitfLoss) forthe| (443,38 [346.12) [652.16) | (204095 | (1459.44) | (1,536.52) BOG.55 (861,05
| perindiyaar before tax
| (after Excaptional items] . R . . .
4. | Net Profit{Loss) for the|  (273.28) (176.20) [406.08) | {1.263.52) (208.99) | 11,054.40) T44 80 [376.02)
; perodyear aftar fax
gan-:l EJ::n:E:':t_a:na_I ilgm_s _ _ _ _
5. | Total Comprehansive (2B6.B1) [&36.71) [403.95) | (1.317.62) (G20.40) | 1,107.30) 470 {421.68]
| Income for the: period
| year [Comprising Profit
| ! {Lags) for the pered’
| vear {after tas) and Cthar
? Comprehensive Income
| (her taxi] . . . .
B. } Equity Share Capital 14429 144 29 144 28 14425 144,29 144 2 144 249 144 24
7. | Other Equity 44,435.51 41 477.70
B. | Eamings per share of
| Rs 10 aach
| (a} Basic (Rs) (1854 {12.21) [28.14) {87.57} [44.71) 47 B2 18.51 151.50)
| (b} Diluted (Rs) (18.84) (12.21) (28.14) {87.57) [44.71) (47 B2) 18.51 151.50)

Motes:

1. The above is an exirect of the detgiled farmat of the  Un-audited Financial Results for the quarter ended June 30, 2022, filed with the Stock
Exchanges under Regulstion 33 of the SEBI (Listing Oblgations and Disdosure Requirements) Regulations, 215, The full format of the un-
audited Financisl Results for fhe quarter ended June 30, 2022 alongwith limited review repor of the Siatutory Auditors is available under Invesiors
seciion of o website &t www hindusthanurban com and under Fnancial Results &f Comorate sechion of wew bseindis com

2. The above un-audited standaione & consoldated financial results were subject to limited review by the  Statutony Auditors of the company,
reviewed by the Audit Committee and approved by the Board of Directors at its mesting held on 105h August, 2022, The Review Report of the

Statutory Auditors is being filed with the Bombay Stock Exchange By Order of the Board
For HINDUSTHAN UREAN INFRASTRUCTURE LIMITED

Sl

| DEEPAK, KEJRIWAL)

Place : New Delhi MANAGING MRECTOR
Date : 10" August, 2022 DIN : 07442554

Place; Hyderabad Managing Director, DIN: 0337483

ANKA INDIA LIMITED

Regd off: 41 Shivalik Building Mear Saraswati Hospital/Telephone Exchange Old Delhi Road Gurgaon-122001;
CIN: L74900HR1994PLC033268; Phone no:011-4906T646; website: www.ankaindia.com

EXTRACT OF UNAUDITED STANDALONE FINANCIAL RESULTS

FOR THE QUARTER ENDED 30" JUNE, 2022

Amount Rs. InLac
g, Guarter ended (Unaudited)
N. Particulars 30-Jun-22 | 30-Jun-21 | 31-Mar-22
| Unaudited | Unaudited| Audited

1 | Total Income from Oparations (net) - - -

2 | Net Profit for the penod (5.93) (5.24) (17.21)
| (Before Tax, Exceptional and/or Extraordinary ltems)

3 | Net Profit for the period before Tax [3.24) 15.24) (17.21)

{after Exceplional andfor Extraordinary [tems)

4 | Nat Profit/ (Loss) for the period after Tax (5.24) (5.24) (17.21)
| {after Exceptional andfor Extraordinary items)

5 | Total Comprehensive Income for the period - -

[Comprising Praofit / (Loss) for the period (after tax) and Other
__Enmprehensive |1'IEDI'I_'|E _{gﬂer tax )} |

6 | Equity Share Capital (Having Face Value of Bz 10 Each) G274 62.74 G2.74

T | Other Equity MA MA NA

8 | Eamings Per Share (before Extraordinary items)

(Face Value of Re.10/- each)
Basic: (0.08) (0.08) 10.27)
Diluted: (D.08) (0.08) (0.27)

MNotes:

1. The above results are an extract of the detailed format of Statement of Standalone audited Financial Results for the
Cluarter ended 30" June, 2022 filed with BSE LTD. under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requiremeants) Reqgulations, 2015. The full format of Statemeant of Standalone audited Financial Results for the CQuarier
ended 307 Juna, 2022 are availabla an the Stock Exchange websites al (www bsaindia.com) as weall as an tha
Company's Wabsite at (awwwankaindia.com).

2. Attention is drawn fo Note I to the staterment that the Company continues fo recognize minimum alternative fax
pald in previous years amounting to Rs, 25.20 Lakhs as assel and expects the same to be adfusted against
future tax payments. In our view, considering the history of losses, which is resulting into negative net worth of
the Company and overall financial position of the Company, it is not prudent on part the company to recognize
the same as assets, and the same is not in consonance with provisions of ""Guidance Notfe on accounting for
credit available in respect of Minimum Alternative Tax under the income Tax Acl, 19617
The auditor has given the above gualified opinion. By order of the Board

For ANKA INDIA LIMITED

Sdl-

Date : 10/08/2022 SULAKSHANA TRIKHA
Place : Delhi MRECTOR

New Delhi
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USS GLOBAL LIMITED

(Formerly Known as Surnidhi Investment Limited)
Regd Office Add.: Office No. 400, ITL Twin Towers, B-9, Netaji Subhash Place, Pitam Pura, New Delhi - 110034
Phone: 011-45824477, Email: surnidhiinvestmentitd@gmail.com, Website: www.ussgloballtd.com
CIN: L74900DL1993PLC056491

(Rs. In Lakhs except earning per share)

QuarterEnded | Year Ended | Quarter Ended |
ﬁcl; Particulars 30.06.2022 31:03:2022 30:06:2021
T~ [ Total Tncome from Operations 149 90.81 6.6
Z | Net Profit{Loss) for the period (before Tax, EXceptional andro 09 ZT T3 Z7
Extraordinary items)
3| "Net Profit/(Loss) for the period before Tax (After EXceptiona 09 2113 42
and/or Extraordinary ltems)
4—["NetProfit/(Coss) for the period aiter tax (aiter Exceptional and/o 09 1473 47
Extraordinary items)
5| Totar Comprenensive Thcome for the period [Comprising Profit] 09 14773 42
(Loss) for the period (after tax) and other Comprehensive income
(aftertax)]
6 | Equity Share Capital 50 501 501
7| Reserves (excluding Revaluation ReServe) as shown in the 300.52
Audited Balance Sheet of the previous year
8 [ Earnings PerShare (0f Rs. T07-each)
(for continuing and discontinued operations)-
1. Baslc: 0.0 0.2 0.0
Z.  Dilutea: (VR) U.2Y U.0¢

Notes:

A) The above is an extract of the detailed format of Un-Audited Financial Results for the First quarter ended 30th June, 2022 filed with the
Metropolitan Stock Exchange of India Limited (MSEI) under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015. The full format of the said Quarterly Un-Audited Financial Results is available on the Stock Exchange website
www.msei.in and on the company's website www.ussgloballtd.com.

B) The above Un-Audited Financial Results for the First quarter ended 30th June, 2022 were subjected to the Limited Review by the Statutory
Auditors after review by the Audit Committee and were taken on record and approved by the Board of Directors in their 4/2022 Board Meeting
held on 10thAugust, 2022.

On Behalf of Board of Directors

For USS Global Limited

(Formerly known as Surnidhi Investment Limited)
Sd/-

Mohit Gupta

Managing Director

(DIN: 02366798)

Place: New Delhi
Date: 10-08-2022

SHALIMAR PAINTS LIMITED

CIN - L24222HR 1902PLCOE5611
Regd. Office: Stainless Centre, 4th Floor, Plot No. 50, Seclor 32 Gurugram -122001, Haryana
Websile www shalimarpainis com
Email: askus{@shalmarpaints com, Ph No. @ +81 124 4616600

REGULATION 47 (1)(b) OF SEBI (LODR) REGULATIONS, 2015
UNAUDITED CONSOLIDATED FINANCIAL RESULTS FOR THE QUARTER ENDED JUNE 30, 2022

EXTRACTS OF

{ R3 in crore
[ Consclidated Financial Results )
& Quarter Ended Year Ended
Mo Particulars J00E. 20377 | I.00.A0T2 | MODE Y | 300 X332
[Unsudied)] (died) | (tnsudited) ] (Audted)
Total incoms from Operalons 109 50 PO 54 05 17 358 10
i | EBITDAS {1 B8} P 7 B.88) (1T A5
3 | Wt Proli / (Loss) for the perod (before Tan, Excephonal andicr
E i Sorthingry dsms) (63 (&M 69 153.48)
4 | et Profl / (Logs) for B ponod Balors ta [aifer Excaplonal andios
Enlraneinany dems| 987) 1273 944 64 24
3 | ksl Frolt / (LoEs) for T DeRDd Bt B [N Excapiong sndiod
£ ulrithrthnary dims| 6] 12.73 1544 [Ed .4
& Total Compeehensive income for the perod [Comprising Frolits §Loss) for the
paiind (MG Wa) and o om@nbhaifbass inooem | e L ) q8.3) (P 19 45 g0
) Paid up Eguity Share Capial (Face Vaiue of Rz 2. sach) 1d 44 14 44 1088 14 44
8 | Othar Equity adias
9 | Exmings Per Share | Face Value of Rs V- sach) (or continuing and
= e T el e e
Bamc .30 227 3158 {11 48}
Dl .35 {237 {358 | 11,46
Standalone Financial Informabon
& Cuarter Ended | Year Ended
Mo Particulars 30.06.2022 | 31.03.2022 | 30.06.2021 | 31032022
(Unaudited) | (Audited) | (Unaudited) | [Audited)
] Total income from Oparabons 108 GG 105 54 8517 I58 10
2 | EBTDAS {1.79) r v, BT {17 48
3 | Met Profit for the penod beliore (2 853 1260) 1534 (6385
4 | Ml Profit for e pencd e 357 {12800 19.34] 2.7
SEBITDA= Eaming before Inferest, Tax and Deprecalion & Amorization and excepbonal ilems
et Profif for e penod before i & net of excepiional ilems
Moles:
1. Thes showe 2 an exbract of B detaled formet of Uuariardy ‘esrr, Fnancial Results ll:"‘e:l._.arerm:hed__ne 1] '1:_:. st ity e b

Exchanges uncer Regulaion 33 of he SEBI (Letng and Oher Deciozurs Riquinemenis) Reguiatons. 2015 The fsll lormiat of the Cuariany
Fnancial Resulls for the quarier ended June 0, 2022 & avalable on e webtsde of Siock En:"i':g=_~= 2 [www bsendia com
Wi Pl COMm | 25wl &5 on H':-‘.“r"'-.":ﬂf-"f % Wvihsde 3l (werer Shaismar Daanis comi)

2 These Consolidafed unaudilsd Fnancal Resulls have beon reviewad by the Asdl Commeliese and  approwed by the Board of Dereciors n
fhesr mestng held on Asgust 10, 2022 Limiied Review of these resulls & n accordance wilth Reguiston 33 of SEBI (LODR) Reguisiions
215 has heen camed out by he Siakulnry Axdinm:

For and on behalf of the Board

Ashok Kumar Gupta

Place: Gurugram banaging Director
Date: August 10, 2022 DIN: 01722395

EXTRACT OF UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER ENDED JUNE 2022 , .
0 Qu Ju 30, 20 All figures in Crores
Quarter Ended Year ended
30.06.2022 30.06.2021 31.03.2022
S.No.| Particulars Unaudited Unaudited Audited
1. Total income from operations (including excise duties) 682.95 550.62 2,343.84
2, Earning before Interest, Taxes & Depreciation (EBITDA) 70.31 99.19 335.23
3. Net Profit /(Loss) for the period (before tax, after Exceptional 55.60 84.93 281.24
and/or Extraordinary item)
4, Net Profit /(Loss) for the period after tax (after Exceptional 37.27 55.65 187.25
and/or Extraordinary item)
5. Total Comprehensive Income for the period [ Comprising Profit/(Loss) for 37.31 55.67 187.39
the period (after tax) and Other Comprehensive Income (after tax)]
6. Equity share capital (Face Value of Rs.10/- per share) 2,880.27 2,879.93 2,880.27
7. Reserve (excluding Revaluation Reserves) as per Balance Sheet
8. Earning per share (EPS) of Rs 10/- each
a) Basic 12.94 19.33 65.01
b) Diluted 12.94 19.33 65.01

Note :1. The company has adopted Indian Accounting Standard )"Ind AS") from 1st April, 2017 and accordingly these
financial results have been prepared in accordance with recognition and mesurement principles laid down in
the Ind AS 34 " Interim Financial Reporting", prescribed under section 133 of the Companies Act, 2013 read
with relevant rules issued therunder and the other accouting principles generally accepted in India.

2. The above is an extract of the detailed format of Financial Results for the Quarter ended and Six months ended
September 30, 2019 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015. The full format of the said Financial Results are available on the
Stock Exchanges websites (www.nseindia.com and www.bseindia.com) and on the company's website

(www.globusspirits.com). For and on behalf of the Board of
Directors of Globus Spirits Limited

Place: New Delhi

" Shekhar Swarup
Date: August 09", 2022

Joint Managing Director

Registered Office:
F-0, Ground Floor, The Mira Corporate 5

G (dobus Spirits Limited

Ishwar Magar, Mathura Road, MNew Dalli
Ted: ON 66424600, Fax: 07 664246329
CiIN: L74B99DL1993PLCO521/T E-mall: corpoificediglobusgroup. in, Webaite: www.globu
JAFFAIRE = OAKTON
~“HARALEGRN *_“H:‘L Sakiey agik
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